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REPORTS OF THE PUBLIC ACCOUNTS

COMMITTEE

SHRI NAWAL KISHORE (Uttar Pra-
desh) : Sir, | beg to lay on the Table a copy
each of the following Reports of the Public
Accounts Committee (1973-74) :

1 Hundred and Thirteenth Report on
action taken by Government on the re-
commendations of the Committee contained
in their 94th Report (Fifth Lok Sabha)
relating to the Ministry of Finance.

2. Hundred and Thirty-second Report on
action taken by Government on the
recommendations of the Committee con-
tained in their 93rd Report (Fifth Lok Sabha)
on Audit Reports on the Accounts of Khadi
and Village Industries Commission for the
years 1964-65 to 1970-71.

3. Hundred and Thirty-third Report on
the Report of the Comptroller and Auditor
General of India for the year 1971-72. Union
Government (Civil) relating to the Ministries
of Finance, Home Affairs and Cabinet
Secretariat (Department of Personnel).

REPORTS OF THE COMMITTEE ON
P1 BLIC UNDERTAKINGS

SHRIMATI PURABI MUKHOPADHY -
AY (West Bengal) : Sir, | beg to lay on the
Table a copy each of the following Reports
of the Committee on Public Under-lakings
(1973-74) :

1. Fifty-fifth Report on Hindustan Photo
Films Manufacturing Company Limited.

2. Fifty-sixth Report on Indian Drugs
and Pharmaceuticals Limited.

3. Minutes of the sittings of the Com-
mitter on Public Undertakings relating to
action taken by Government on Reports of
the Committee on Public Undertakings.
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4. Minutes of the sittings of the Com-
mittee on Public Undertakings relating to
Procedure and Miscellaneous Matters.

REPORT OF THE JOINT COMMITTEE
OF THE HOUSES ON THE DISTURBED
AREAS (SPECIAL COURTS) BILL, 1972

SHRI SIKANDER ALI WAJD (Maha-
rashtra) : Sir, | beg to lay on the Table a
copy of the Report of the Joint Committee
of the Houses on the Bill to provide for the
speedy trial of certain offences in certain
areas and for matters connected therewith.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE

Reported smuggling of Uranium to
Pakistan and China

SHRI HARSH DEO MALAVIYA (Uttai
Pradesh) : Sir, | beg to call the attention of
the Minister of Atomic Energy to the
reported smuggling of uranium from Jadu-
guda complex, near Jamshedpur, to Pakistan
and China.

[Mr. Chairman in the Chair]

THE MINISTER OF IRRIGATION AND
POWER WHO WILL ALSO ASSIST THE
PRIME MINISTER IN PAR-
LIAMENTARY WORK RELATING TO
THE DEPARTMENTS OF ATOMIC
ENERGY, ELECTRONICS AND SPACE
(SHRI K. C. PANT) : Sir. as Honourable
Members are aware, the Uranium
Corporation of India Limited, a Public
Sector Undertaking under the Department of
Atomic Energy, is engaged in the mining of
uranium ore and processing the ore into the
uranium concentrate for the nuclear
programme of the country. The mines are
situated at Induguda in the Singhbhum
District of Bihar.
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According to the information supplied by
the Deputy Superintendent of Police,
Jamshedpur, the police raided a house in
Jamshedpur on the night of 21st April, 1974,
and recovered about 51/2 Kgs. of material
said to be uranium. The material consisted of
750 grams of yellow coloured powder and
the rest ash coloured powder put in several
plastic bags. The police have made 5 arrests
so far. Two of the arrested persons are
reported to have brought this material from
Jaduguda. One of these two persons is a
semi-skilled workman (Helper Grade 'A’)
working in the Chemical House of the Mill
and the other is an ex-employee of the
Company dismissed from service in 1971.
Both these persons are reported to be
residents of a village near Jaduguda. One of
the arrested persons is a police constable.
Two other arrested persons are said to be
interested in the purchase of this material.
The price, at which the sale was to take
place, was unofficially reported to be Rs.
400 per kilogram. The police searched the
houses of the workmen in the village on
22nd April 1974 and found three small
plastic bags in the house of the ex-employee.
The police investigations are in progress.
The exact source, from which the material
was taken, is not conclusively established so
far as we do not know the analysis officially
of the seized material.

It apnears on preliminary examination of
the yellow powder that it is not uranium
concentrate. The ash coloured material is
also reported to be a fine powder. The police
have been requested to furnish some
quantities of the seized material for chemical
testing and assay purposes. They have also
been requested to give their investigation
report as and when completed. In the
meanwhile, the stores of uranium
concentrates have been checked by the
Company and are found to be in tact.

In view of the strategic importance of the
operations undertaken by the Company, the
security arrangements of the Company were
entrusted to the Central Industrial Security
Force with effect from 17th May, 1972.
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Adequate physical safeguards exist in the
Department of Atomic Energy in respect of
nuclear material at its various establishments
where such material is stored or used. The
Government, however, keeps abreast of the
view expressed by others on the subject and
keeps the question of ade' quacy of
safeguards under constant review.

SHRI HARSH DEO MALAVIYA : Sir,
from the remarks which have been made by
the hon. Minister it would appear that the theft
is perhaps not of a very serious type in so far
as the material taken away is concerned. He
says that the stock has been found to be intact
and that some yellow stuff which was found
has been tested and does not contain uranium.
All these things are there. Further, some plas-
tic bags containing some yellow powder with
tags showing their prices were also recovered
from the arrested persons. Among the arrested
persons there is a constable, a worker of the
Tata Engineering and Locomotive Works and
his nephew who is a B.Sc. student and two
Adivasis named Jairam Majhi and Dayanidhi
Majhi working in the Uranium Corporation.
The material recovered from the possession of
the alleged culprits was in powder or cake
form and looked like a highly finished
product. This is what the press reported in
today's papers. Now, Sir, it is also said that
according to the confessional statement made
by one of the arrested persons the product was
to be sold at Rs. 5,000 per kilogram. Now. as
to what was the total amount taken away is
not indicated in the reports. Perhaps it is not
very much; it is about five kilograms they say.
Well, Sir. | am sure more inquiries will be
conducted, more details will be found out and
the House would be informed. Jaduguda is 35
kilometres from the town of Jamshedpur. And
there are other uranium deposits in this
country. We need not emphasise the value of
uranium. According to a reply which was
perhaps given in this House by the hon.
Minister—if | am not mistaken—some
deposit has also been found near Jhansi or is
likely to be found ; some investigations are
going on. Now, Sir. this is a very serious
question.  Off
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and on, in this House, through Call Attention
Notices, through discussions and through
debates we are discussing the serious problem
of smuggling in our country and as yet we have
failed to deal with this menace. Sometime ago
there was a discussion about Gujarat and we
were told that for Gujarat coast some very fast
boats were being purchased. There is a report
that this smuggling has been going on for quite
some time. Has the hon. Minister any idea as to
since how long this kind of smuggling has been
going on ? The paper say it has been going on
for quite some time.

MR. DEPUTY CHAIRMAN : You need not
repeat what has been said in the papers. You
ask for the clarification of the Minister.

SHRI HARSH DEO MALAVIYA: |
am seeking a clarification. Sir. It has been
going on for some time. Since what time ? That
is number one.

There was also a statement by an hon.
Member in the other House that . . .

MR. DEPUTY CHAIRMAN :  We are
very much short of time, Mr. Malaviya. So
don't keep on repeating what has been said
elsewhere.

SHRI HARSH DEO MALAVIYA : You
always say this. You decide how much time we
should have, two minutes, three minules, five
minutes.

Wi AR (397 vEw) - W7 v faR-
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SHRI HARSH DEO MALAVIYA

Kindly tell me how much time | have got. Five
minutes but already four minutes are over.

SHRI HARSH DEO MALAVIYA : Now,
has there been Naxalite aclivity in this area ?
It was also reported in the
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press. And were some foreigners arrested in
the area? It was alleged in the other House.
Then what is the pattern of vigilance which
is being exercised ? If there are other
uranium mines to be discovered what steps
do the Government propose to take? Will
the Government consider it advisable to take
it away from the Central Industrial Security
Force and create a special cadre to safeguard
our uranium deposits ?

SHRI K. C. PANT :  Sir, investigations
are going on as | said and | have given
practically all the information that | have
been able to obtain since yesterday and
from the information | have got it does
appear that the theft is not a very serious
one because as | said although the ana
lysis has not been conducted thoroughly,
yet from the preliminary findings it seems
that the yellow powder is sulphur and this
sulphur could come from  the Jaduguda
mills, it could come from some of the
other plants in the area. I do not know
but my friend said that one of the persons
arrested is the nephew of a  worker in
TELCO. It is possible that the sulphur
could come also from the Tata mills ; that
is also possible. But it is a very small
quantity of about 51/2 Kgs.inall the
yellow sulphur is less than a Kg, 750
grammes only. The anxiety of hon., friends
about any possibility of smuggling out of
uranium is understandable but this is on
a scale which is very very small. If the
kind of ore with the kind of concentration
of uranium in it were to be utilised for
making a bomb then first you would have to
concentrate it and 100 tonnes of the
concentrate would have to be rut in a reactor
and further processing will have to take place
before you get plantonium etc. So this
quantity of . . .

SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh) : Sir, he is misleading the House.
When he is saying 100 tonnes . . .

MR. DEPUTY CHAIRMAN : You will
get your turn.

SHRI K. C. PANT : I find his name is
[here. He is very impatient.
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MR. DEPUTY CHAIRMAN : Yes, the
next question will be by him.
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SHRI K. C. PANT : Sir, about the price of
the material 1 have already indicated the
information that | have and this does not
quite tally with the report which my friend
read out. Now about the menace of
smuggling on the coast, that is really not a
part of this question. It is a much wider
question, the smuggling of all kinds of
goods. About Naxulite activities, whether
foreigners were arrested, how long this has
been going on, etc. | cannot really give
answers because these arc aucstions—if at all
they haw- any relevance here—which will
come out in the course of the investigation.

About other mines being discovered, it is
possible. Geologists are working in that area
but I cannot say whether new mines will or
will not be discovered but | can say that
geologists are working in the area. Whether
there is need for some other organisation
than the CISF for security purposes is also a
question which I cannot answer now but all |
can say is that security arrangements would
be checked in spite of the fact that the
concentrate has been found to be in tact.
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In spite of that | shall advise the Atomic
Energy Commission to review the security
arrangements in this area.

SHRI SUBRAMANIAN SWAMY : Sir, |
have been very much interested in the
development of atomic energy in this country
for quite some time and | have been
associated with the move for the production
of nuclear weapons from a very early stage.
So, what the Minister has said just now
makes me wonder whether knows what is
going on. Five kii of some powder were
discovered and the Minister says that it
seems that it may be sulphur. This was
discovered about ten days ago. The Atomic
Energy Commission is not able to decipher
whether it is sulphur or not. If it is of the right
composition of uranium, you need only about
live to eight kilograms to produce a 20-kiio
tonne bomb. | do not know that what the
composition is. Parliament is always kept In
dark about atomic energy. Each time we are
told, no, no, it is a secret and we cannot tell
you. This is what is going on. In spite of all
the national security China and Pakistan seem
to find out more about our atomic energy
programme than M of Parliament are given to
understand. | would like a clarification and
explanation as to why this situation has
arisen. Is this the tip of the iceberg? Below
this if you look at some of the related events,
then it becomes clear that this is the tip of the
iceberg. The Atomic Energy Commission and
in particular one department is suffering from
a very serious ailment. | would say
Parliament should be concerned with it and
come to grips with it. If the Minister does not
come to grips with the problem, Parliament
should force him to do so and put things in
order. For example, Dr. Sarkar disappeared in
October. He was a very brilliant scientist.
There is no trace ot him yet and the
Government has no information. They say
they are looking and looking. It is a very
small country. If they want to catch political
prisoners, they are able to do it in a very short
time, but why cannot they find out this
scientist? Since October he has been missing.
Today



83 Calling Attention

[Shri Subramanian Swamy.]

there is a statement by Mrs. Sarkar. They ha\e
.. 1 \ years old child. No attempt has been
made to locate Doctor Sarkar. It means that
the department is having problems, is having
ailments which need to be set right. Dr.
Kothandaraman in th; same area and in the
same department committed suicide in 1968
due to frustration. There was no enquiry and
no explanation. Parliament has not been taken
into confidence. Similar, other things are
happening. In the Narwapahad mines
imported machines worth over Rs. 10.000 are
missing. There is no police report. Parliament
again is not told. If you look into it
something generally is also wrong. | have
given specific instances. It is the tip of the
iceberg. There ha\e been frequent breakdowns
at Tarapur. There has been a north-south riot
in Ranapratap Sagar. India's position in the
atomic power world has declined. In 1956 we
held the eighth position. In 1969 or 1970 it
dropped to the 11th position. Today it is in the
13th position. There are only 14 countries
which are considered to be worthy of
possessing atomic-power in the world. This is
the fate of our country. When Chou En-lai
visited the Atomic Energy Commission in
Bombay in 1957 be said India was way far
ahead of China. Today we are far behind. |
would like to draw the attention of the the
Department of Atomic Mineral-.  AMD for
short. This is the De-

« charge of Jadaguda, Narwapa-
had and many other mines which deal

an ore. Now, the AMD head-
quarters are in Delhi. It is supposed to service
all the laboratories and mines connected v.
with the ore.

Today all the units are in Northern India. But
it has now been decided that the entire
Departmental headquarters will be shifted to
Hyderabad. This is 'very surprising when all
the units are in Northern India. And this
arbitrary decision which : no reflection in the

Budget has been taken to shift the
headquarters to Hyderabad. An Unstarred
Question  No.
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4366 was asked in the Lok Sabha and in reply
it was said that in order to centralise this
Department, in order to have interaction with
the scientific community, this whole
Department whose headquarti in Delhi is
being moved to Hyderabad. The employees of
the AMD are on a strike. There is total
dissatisfaction. | have visited the AMD. The
scientists' woves, the employees' woes, are
not being properly represented. Even the
Minister is not being told the real position. |
met the Chairman of the Atomic Energy
Commission and asked him, "The employees
are on Iharna. What is the reason?" 1 did not
want to inform Parliament. | thought that this
could be settled without publicity. He said to
me, "Only a handful of people are on strike."
And since | am a Jana Snnghi. 1 was told
"The Naxalites arc creating trouble.” Then |
said. "If a CPM had come to meet you, you
would have told him that the Jana Sanghis are
creating trouble.” | want the Minister to give
attention to the general malaise of the Atomic
Minerals Department. The employees are on a
strike.

Now, 1 am willing to place on the Table a
copy of the document 1 have got here. It is a
communication from the Deputy Secretary to
Shri Padmanabhan. It says—

"D.O. Confidential. Department of Ato-
mic Energy.

With reference to your letter D.O.
dated the 1st March, 1974,

I enclosed a brief for the use of the Prime
Minister during the Budget discussion in
Parliament regarding the AMD.".

What does he say there? This is a brief
provided to the Prime Minister on winch
basis the Prime Minister is to inform Par-
liament. It says—

"The Atomic Energy Minerals Division
whose headquarters are in Delhi have now
been shifted from Delhi to Hyderabad and
will start functioning from the coming
year."
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The employees are on dharna. The Prime
Minister has been briefed to tell Parliament
that this Department has also been moved to
Hyderabad. Sir, atomic energy is an extremely
important branch. Problems have arisen out
of the Atomic Minerals Di\ i-sion. There is
suicide taking place; scientist is missing,
uranium is being smuggled. And the Minister
here is totally oblivious. Heis not able to
tell Parliament what the real position is.
I think the problem is. both the Minister
and the Prime Minister who happens to be
Minisler of Atomic Energy, neither has the
time nor the understanding of atomic energy.
And with due deference to everybody in
this House Iwould suggest that the best
solution to stop this rot, this decline, is that
the Prime Minister should offer her resignation
from the Atomic Energy Department and
someone with more time and more inclinations
should take it up so that this problem can be
settled.

SHRI K. C. PANT ; | am afraid that until
the lana Sangh wins in an election and
forms a Ministry, we shall not be able
toave a Minister for Atomic Energy. who
will perhaps meet with the approval of Mr.
Swamy . ..

SHRI SUBRAMANIAN
SWAMY : From your side.
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| would bave thought  that Mr. .S\ta_m
would have been happy that the Prim
Afinister iv giving her personal attention t
this Deportment . .

SHRI SUBRAMANIAN SWAMY
That is my complaint that she is not.

SHRI K. C. PANT : . . . which facilitates
the functioning of the Department to a
great deal.

SHRI KR1SHAN KANT (Haryana) :
That shows the importance the Govern-
ment attaches to this Department.
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SHRI K. C. PANT : It shows the importance
the Government attaches to this particular
Department. | would have thought that he
had welcomed this, since, particularly
according to what he has said, he is taking a
great deal of interest in this particular subject.

Sir. so far as thestatement | made
earlier ~ was concerned. | think he
mistook me tosay that 100  tonnes

of uranium metal would be required. 1
said uranium concentrate. What has been ,in
fact, found in these bags is that this
concentration—subject to final analysis that
we have not yet got—is lower than that of the
concentrate. Mr.  Swamy would  probably
be knowing that the uranium ore found and
processed in this country is actually lower in
grade than the uranium processed abroad. |
do not want to reveal for security
reasons what percentage it is | think he would
appreciate this fact rather than criticising.

Now, Sir, on the question of Dr. Sar-kar's
disappearance in October, ] have
checked up on the latest position about
this. | find that the 1. G. Bihar has been
approached and they are pursuing this matter.
The C.I.D. (Missing Persons Bureau) had
been going into this earlier. Later on a case
has been instituted by the Jamshedpur police
and they are investigating this particular
case. | do not think | need go further into
this except to state that Dr. Sarkar is a
Geologist who was not connected with
the operations in  Jadnguda directly with
the Uranium Corporation. He was a
Geologist of the Atomic Energy Com-
mission, Minerals Department, but not in
the Corporation. So | cannot say whether
there is any link between these two. But

if Prof. Swamy looks to a reply
given earlier on April 17. 1974 on this
subject he will find that Dr. Sarkar had

stated that he had to go home due to some
urgent domestic trouble. That was the
reason given by him. But he did not report
hack to duty. So this is the factual position
until investigation reveals  any
connection between  the two, no
connection is  obvious or apparent at the
present stage.
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About other matters—suicide, equipment
and spare parts missing from some places in
Tarapore, breakdowns and so on—1 really
cannot say anything now partly because it
does not arise from this question . . .

SHRI SUBRAMANIAN SWAMY ; It
does arise.

SHRI K. C. PANT : | think he has to
decide whether it does or does not arise. The
Member has had his say. | am submitting to
you that possibly it does not arise.
Therefore, if he is wanting to get
information on all these subjects, then per-
haps if he could table a separate question, |
would be very happy to give him the
answer.

SHRI J. S. ANAND (Punjab) : | am sorry
to find that the stand taken by the hon'ble
Minister is a very, very complacent one. He
has tried to connect the disappearance of Dr.
Sarkar from the day on which newspapers
have reported. But his own wife has alleged
that his disappearance is very much
connected with the smuggling activities of
the gang which was responsible for
smuggling uranium ore to Pakistan and
China. One strange thing is that Dr. Sarkar's
disappearance on October 28we heard about
it in newspapers on March 25 and within
two weeks we also came to know of the
disappearance of five-kilogram bags of
uranium powder and yellow cake—was kept
secret. The disappearance of uranium
powder bags and yellow cake, happened
more than ten days ago.

Now, this specific thing has originated
from the place where this occurrence took
place. This camp where he was working as a
junior Geologist is dealing with uranium
ore. Whether the scientist was or was not
connected with the establishment which he
mentioned it is specifically staled that it is
the uranium ore that is being worked upon
there. In this context, through you, Sir, |
would like to draw the attention of the
House to the fact that during the last few
months in  many more places in
India,
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uranium finds have come to be known. If
you look through the past two months'
newspapers, you find that in Himachal
Pradesh, Rajasthan, U. P., Jhartsi, Bihar,
Madhya Pradesh, Meghalaya and kutch,
in so many places, uranium ore has been
found. And uranium is so important. Re
cently Members must have seen in the
newspapers the claim of an Israeli scientist
that uranium can be enriched through
beams and 60 per cent purity can be
achieved, when for making bombs, etc.,
only 4 per cent purity is required. Now
that the country is coming up with more
and more new finds of uranium, the Gov
ernment should take a more serious view
of the situation. | would like to draw the
attention of the House, through you. Sir, to
a report in the "Economic Times" about
how the U.S. itself is interested in sharing
our processes of enriching uranium and
purifying uranium. It can be said, as the
hon. Minister said, that our ore ¢ mtent is
somewhat less, but that is only compara
tivee. May be in Canada the
te
nt
is better. But the quantities that are coming
up .and the importance of uranium, espe
cially when there has been a break-through
in enriching uranium through laser beams,
make us think that we should take very
serious note.

Then | am surprised that the hon. Minis
ter has said that he was going to make
some purchase and he disappeared. The
definite allegation is that he was .cry much
in Jamshedpur and he was goina; home in
a jeep and he was followed. Have yon
checked about the story of this gang? His
poor wife says that this gang is connected
with his disappearance and this ;;ang has
been operating for a pretty long time.
So 1 would say that the Gov
ernment should take this thing
much more seriously. The situation war
rants it. And | am surprised that even ten
days after this, the final analysis is not
available. The hon. Minister is not defi
nite; he is just trying to palm it off as
some sulphur powder instead of giving a
final reply whether it was uranium ore or
not. 1 would also like to say that it is a
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serious matter that when we are kept in the
dark, our neighbours who are not very
happily placed regarding us, though I would
wish it otherwise—China and Pakistan—
should know much more about it and
definitely it should be that this very precious
ore is being smuggled to these two countries.

SHRI K. C. PANT : Sir, the Calling
Attention notice was admitted yesterday. |
was told about it yesterday and | got in touch
with the Chairman of the Atomic Energy
Commission yesterday itself. He has tried to
get the latest information from Jamshedpur.
He told me that the lines were out yesterday
and | have not got the people there.
Nevertheless, | have been scrupulous in
giving all the information I had to the House.
So there is no question of the Government
not taking it seriously. But | do think that an
unnecessary scare should not be created
without any basis. And in a matter like this,
if an unnecessary scare is created, then all
over the country it has a certain repercussion.
That, | think must be avoided once we find
that there is really no basis for such an unne-
cessary scare.

SHRI J. S. ANAND : How do you say
there is no basis?

SHRI K. C. PANT : From the facts
known, which | have already stated, there
does not seem to be any basis. In the mean-
time, investigations are continuing and the
IG, Bihar, has sent a team from Patna for
interrogation of those people who have been
arrested. The State CID is involved. If the
State Government wants the CBI to be
associated, it can ask for the association of
the CBI and we will consider that also
favourably.

SHRI J. S. ANAND : Why wait for them
to ask you?

SHRI K. C. PANT : Usually the CBI is
sent only when the State Governments ask
for the CBI. That is the normal practice.
With regard to the other question,
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with your permission, | would like to read

out the answer to a question relating to the

disappearance of this geologist.

The answer was—

"Shri Swapna Kumar Sarkar, Scientific
Officer of the Atomic Minerals Division
who was posted at Turam-dih Geological
Exploratory  Camp near  Tatanagar,
proceeded on casual leave on 24th October,
1973 stating that he had to go home due to
some urgent domestic trouble. Shri Sarkar
did not report back for duty thereafter. On
receipt of information that Shri Sarkar had
actually not reached home, the matter was
reported to the police. Police investigations
are in progress.”

These are the facts that are known and
unless any fact is known which would
connect his disappearance with this
recovery of 5-1/2 kgs powder some of
which is alleged to be sulpher, I do not
think 1 should establish this link here in the
(louse. Unless | have some ground, | cannot
do so.
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SHRI K. C. PANT: While investigations
are going on, again it is very difficult tor me
to say anything. Here the entire thrust seems
to be that this powder wa3 recovered from
the Jaduguda mines or the miliicg plant there
whereas this gentleman had nothing to do
with Jaduguda mines or the milling plant. He
was engaged in geological investigations. So
the two are not strictly connected. This is
what | submitted earlier. Now, regarding the
new finds of ore, uranium, etc. reported in
the press and the security arrangements
connected with those finds, so far as
uranium ore itself
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is concerned, if it is of very low grade, a long
process has to be gone through before it
becomes utilisable for weapon production
purposes which | have hinted at in my first
reply. So all these things have to be kept in
their proper perspective. And the fact that 5-
1/2 kgs of some very low grade material is
found should not cause any unnecessary
concern. At the sametime if it is indicative of
other leaks that are taking place, we should
certainly tighten security measures to see that
that does not happen. That we shall certainly
do.

SHRI SUBRAMANIAN SWAMY : That
has precisely connected it to all other events. |
asked the Minister to make a statement on
that. But he refused to do so.

At @t (FETE) ST e,
§ 94t wEwa 1 aen G o fawe §
0F &7 fAET 41 ' 7% v e i m wfen
WIAR 1 T W T T RS uAr 99 A, 39
FFA W OIW AT, W i Y wEv "oy
FIAT ARATF 6 AT AT Y 0L %0 | aqE
e & o 2o T T 2 WY T A e
T T AT A0 A AR 2 AT & 39 A -
g wE fF AT A A 17 dtodts
qrie W WA T WL VA ATETL AT GHT FT AT
Fm fAFAT § 3w T oare & A w0 )

7 & w1 sty & weEy v 7
UF AT FIAT AEAE | &% a7 Fraw F wa-
arz a1 A1 & i vt fedem & oae i
R E R e e D O e
Fg fam 7 a7 famw & wrpee 927 73 8, Afae
37 &7 qav e g fm w0 & j00 wE-
1 At ggar < F wafaw f§ 3w W e
TR T G &7 oy 2 f faeely & Exomme
el 7% far T 1 3 F1 A0 Few
AT AT | 9 [ Ier FTEET ar W
e &, v 7 &0 # fE AT s e gy
AR A faar T 2 160 oFEETE | ol
AFEaE I I ATET R AR A A
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Al FE 7 39 &1 wvm § A7 § qam
T F1 UR WO 2, 3 & wwmia g A E
34 8 91 A o A & 0¥ 0 awiETT 590
A AL A W & v wa 3 e
FE 5 o At § 27 grEE O o 6l 9w
N wEuT mzify fedtm & 91 gEIe 9T #
¥ § a1 i A e W g § 3 e w7

ot ®o wto wa : Auy fw &7 Tga ¥Av AT
@ A ATHA 1 Ao Hlo WEe TT H9A &1
W & AYRTT ATEA § ATCN G X AL H, A
FEPT HTATT AT ZTAT T ACAT £ AT TN A
AT W AT § AG I A 39 & A
7% a1 34 % v ¥ agmEar g

ot @ AE 9 T OFHAET 2

it #o &Yoo - AfFH TY TR WW alt
Faw A agA &1 Afew & g o A
AT T 1 AZEAT KN WEATAT gt Al #d
T W1 FETAAT 7E WA A9 08 97 Ao dTo WTio
1 g1 4T ZAE0 21 W g AR 39 6§ 97
WE AR AT Ao § AW E o s an &
39 W WEEAT W) WETEAT £ 97 Wl 8 )
FE1 AT 7 T 2 TR AW 1A 47 & O /-
A ey wwAT a7 A Tad 5w fren A
T T FET H AT AT | A T T AA
# 4 w5 are =6 %1 0§ 9 gEE T A A
#¥ gyr wrg wg ofY T T wEAT gL

St TIHATCE ( ZH Al TENE ARl 4

o Ko WMo T WA AL & ...

st TR AfaET ST HTE ST 8 )

=it ®o €Yo Ty : AFALT HY AT T FG0
W& T W w0 A9 & et aig fwar dm
FowaTafa Y, FEAE X I T aAeqw & q
qar smgan § e & wefafisfer w6 A
g ¥ fewrsde &1 & &1 Faw wiwari=d st
Ty wavar Faar § avew fafieeT i fan g
w# T AR AGTE ) W qW A g7
gt a1 & 4 iy & wITR TR 3 3T
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MR. DEPUTY CHAIRMAN : Shri Niren
Ghosh.

ot ez FETC wENAT (FeT g3w) - B
R ATZE WiE uT=Y 2§ s vasi
#dfaT 2 a7 Wil wdwe d F@7 FE ey
fafeze wiqE & faas v mefafasfor s
30 AT St wE 72 E oA O W A
=

-

MR. DEPUTY CHAIRMAN: He has come
prepared with the matter under notice. What
he could have answered, he has answered. But
he is expressing his inability because he is
only responsible for the Parliamentary work.

SHRI K. C. PANT : This is not related

to the question before the House. It is not part
of the subject matter of the Calling Attention
Motion. It was out of courtesy to Shri Rabi
Ray that | said that if | had known it, 1 would
have put it before the House. As a matter of
courtesy to the House | said so. But | can only
come prepared for the matter which is raised
in the Calling Attention Notice.

et AW : AF) CHIE GqTR WTET 4
0 9% ®3g @ T A1 To #o 47 A T WU
ZTIT U SATOT WIE HIET T el sar angan
a7 Tzq & fe v fauy & =&hay 78 # A e
T AT TEATA G R I EN A T
TIT SEAT- A7 (AT T ATE 7 39 /9 29
AT A G AFT ¢ A7 aIfAd 51 S0 &
gafrr m g A g A A Ham &
1 T § 7 T g T A9 49 A 7

Y gemeamsfa ;s 3 & Ay

il TR ¢ WA AT a9 ¥ fF oo A
a1 fefer & o917 e7% g A § famr gan
3.

oo

The headquarters of the  Division has
been shifted from New Delhi to Hyderabad.

o Fo Mo vAd-fra s F 27
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feedy #3=d1 7 fammm 2

Dear Shri Patimanabhan,
With reference to your D.O. 151/74,
Budget, dated .

Let me answer your Point of Order.
wit guwpeafa « fam, 91w viam
q os9eT wn Fag At dm § &fEw A
HqAT AT WA f A% ANeE ATEl £
It is not directly connected, not even re-
motely connected. But you arc trying to

connect it. 1 can understand your anxiety in
trying to connect it .

A | Fo Hio A Wy mfw F1 FEaR M-
afe @ WHA-ST 2T =TT
MR. DEPUTY CHAIRMAN : You can-

not expect the Minister to accept your point
of view.

S} TIRATUAM - , . F T qAA &1 21 AR
7z 77 %7 & omgw fafaee 8 d&6fes & &
TrzvaAl wE AAfm w8 F wE ureEd #

wifw Fo Hro 977 71 & Fmiay 7, F7971 fmat

¥ gwET W A7 WiE d Tz 41 F ag |

MR. DEPUTY CHAIRMAN : Yes, Mr. i
Ghosh.

SHRI SUBRAMANIAN SWAMY: Sir,
on a point of order.

SHRI NIREN GHOSH (West Bengal):
Mr. Swamy, if everybody gets up Jike this,
how can | speak ?

SHRI SUBRAMANIAN SWAMY: All
right. 1 concede. You can proceed.

SHRI NIREN GHOSH : Sir, | would like
to know from the honourable Minitser
whether uranium has been smuggled out of
the country before, if not in this case now.
Has it ever been taken out of the country ?
Has it ever taken pluce ? This is my first
question.
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Secondly, Sir, do we share our own secrets
with regard to uranium processing, etc. with
the countries with which we have
collaboration agreements and, if so, are they
in the know of these secrets and which are
those countries that are in the know of these
secrets ? Can it not be a fact that the CIA
keeps a check on ail sorts of things connected
with uranium processing for the development
of atomic energy in any part of the world and
is working like the Mafia gang'.' Can it not be
that they are also vitally interested since till
some time before the CBI or whatever may
be your agency, had a tie-up with the Ameri-
can agency, since there was the intelligence
tie-up between New Delhi and Washington ?
| say this because the officers used to be sent
there and perhaps it is being done now also.
Now, the smuggling gang has been operating
here for a pretty long time. How is it that it
could not be checked so far ? This is the moot
question. How is it that it could not be
checked even near the uranium deposits? As
regards Dr. Sarkar, his wife does not say
about the domestic trouble. But that is what
you have given. She has not said that because
of domestic trouble her husband has left any
such statement. At least, Sir, Dr. Sarkar's wife
should have known this fact and she has
appealed to the Prime Minister who is in
charge of the Atomic Energy Department to
see that at least her husband is located and
she suspects that he has fallen a victim to this
smuggling gang. Now, | would like to ask
you, Mr. Pant, whether, when you complete
the inquiry on all those questions which you
have not been able to cover here, you will
come forward on your own to make a full
statement before the Parliament. This is my
question because we should also know the
full facts. Then, I do not know why the Office
has been shifted to Hyderabad suddenly. The
labour issue is another matter. But the
question now is why the Department of
Atomic Energy has been suddenly shifted
from New Delhi to Hyderabad, not even near
the uranium deposits. This is a thing which |
fail to understand and this decision of the
Government | fail to understand and such
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decision do not help anybody. Therefore, 1

would request the Government to reconsider

the whole question of shifting the HQs of

this Department from New Delhi to

Hyderabad.

SHRI K. C. PANT : Sir, on the question
whether it has been smuggled out or not,
what has been recovered on the 21st and
22nd April was not smuggled out and has
been recovered only in the country and while
the investigations are going on, | cannot say
exactly what the intention of those persons
was and | think we should await the results of
the inquiry before coming to any conclusion
on this matter. But | have tired to put it in the
proper perspective so that the magnitude of
Hie problem can be seen in proper light.

Now, so far as the question of the col-
laborators' handing over the secrets to us is
concerned, those countries with whom we
have collaboration arrangements are coun-
tries which give us the know-how and it is on
the basis of that know-how that we set up our
units and so, they do know the secrets of the
plant that they supply to us, and the know-
how they give us. | do not think there is any
particular matter of concern in this. So far as
intelligence tie-up between India and U.S.A.
is concerned, |1 am not aware of this. From
the little knowledge I had in the Home Minis-
try, 1 am not aware of any such tie-up.

He said that the smuggling gang was not
checked. First of all, | am not aware whether
there is a smuggling gang. | am sure about
the facts which | have placed here and if on
further enquiry, something else comes up, |
shall deal with the question at that time. My
hon. friend has asked for a full statement
after the enquiry is completed. | shall come
to the House with full statement after the
enquiry is completed so far as it is relevant to
this question.

ot qaw fwwe (v g932wr) - oA, e
ST F wE 47 R a9 wta sz Arfes faan
TTEEAIA % A1 &7 ®IT W7 §Hesr g1 @l
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FIE AT T F2w T o AF AAT | A A AT
e oy w3 w2y 9 ATEAT W1 W B A T
at, iz v o e wEbifs vefafaes iz e
HE A AA AT

37 99 571 5 S JF T /AT 7, e
# g% A AT | avfaa wEeE 8 e
Ty w1 R ER FEr 2 awwtfaA weE
T AT TG AT ag e T F 72 e
& Fer z9% arr wma GaE fem oA 2,
TN g ¥ 47 fowr § weae A 2, 9
fery Sz FwmT AT B e e e e
AT FAT AT § fE AT H weHE a7 |
A1 9% AT 99 FEAT 9947 21 W "1
ai= fsT am f5AT S F0 awEr o 2 A7 A
T AT AR 7 e A 2 fe o 9
ifeg HagA s A i 21 A AT
St % fAd vewT g oAmw A9 A

SHRI SUBRAMANIAN SWAMY : Sir,
if five kgs. hus been caught, how much

has been uncanght; if 1 may use that ex-
pression ?

wt %o Hio wF If | knew that, it
would be Caught. =7 5 771 fr wrdo
Aro fagre F1wara faar mar, wmrie @t
fagrs w1 w0 wu fom owmr) @ oAz
w21 fF e W wrd wod wis e oerds
o fagr & o qvsg aw 7 £ ag f € I
oy ww feowaE geArs T AR ) 9T 9
iz # fF #7e Ao Wrie 1 7R GF A1 qwT
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MOTION FOR ELECTION TO THE
COMMITTEE ON PUBLIC UNDER-
TAKINGS

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIMENTARY
AFFAIRS AND IN THE MINISTRY OF



